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WUTTAR PRADESH POLLUTION CONTROL BOARD
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[0,
The Registear General,
Principsl Bench,
Hon'ble National Green Tribunal,
Copernicus Marg, New Dethi,

Sub.: Regarding submission of the status report In the matter of 0.A, No.
42072022 Surendra kumar Vs State of U.P. & Ors dated 10-10-2022.

Nir,

In compliance of the direction passed by Hon'ble National Green Tribunal

during hearing on 10-10-2022 in the matter of O.A. No. 420/2022 Surendra kumar

Vs State of U.P. & Ors, the reply/response of UPPCB is hereby attached with a

request 1o put up before Hon'ble National Green Tribunal for kind perusal.

Yours Sincerely,

Encl: As Above %/B@
B2

(Abhishek Tripathi)
Incharge, Circle-7

T.C. 12V, Vibbuti Khand R —
Gomtl Nagar, Lucknow - 226010 TR AR - gk e oww

Phone:2720831,272082
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Reply/Response of UPPCB in compliance of direction issued by Hon’ble NGT
order dated 10.10.2022 in the matter of Surendra kumar Vs State of U.P. & Ors
in O.A. No. 420/2022.

Hon’ble NGT, New Delhi has passed order dated 10.10.2022 in the matter of Surendra
kumar Vs State of U.P. & Ors in O.A. No. 420/2022 and relevant paras of the order dated
10.10.2022 are reproduced below —

“4. In view of the averments in the application and observations in the report of the
Joint Committee, we consider it appropriate to have response of (1) State of Uttar Pradesh
through Chief Secretary, Government of Uttar Pradesh, (2) State PCB, (3) Executive Officer,
Municipal Corporation, Sambhal, (4) Chief Medical Officer, Sambhal, (5) District
Magistrate, Sambhal and (6) the Project Proponent- M/s Guru Sweets, who stand impleaded
as respondents No. 1 to 6 The Registry is directed to prepare and attach memo of parties to
the application and issue notices to respondents No. 1 to 6 requiring them to file their
reply/response within two months at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDF.
3. Notice be served on Project Proponent-M/s Guru Sweets through the District Magistrate,
Sambhal and for this purpose notice issued to the Project Proponent be sent to the District
Magistrate, Sambhal by E-mail for getting service of the same effected on it and sending his
report in this regard.
6. Mr. Pradeep Mishra, Advocate accepts notice on behalf of the State PCB and seeks time to
file reply/response on behalf of State PCB. Reply/response on behalf of State PCB be file
within two months as directed above.
7. List the matter for further consideration on 23.01.2023.”

» In compliance of direction issued by Hon’ble NGT on 10.10.2022 reply/ response on
behalf of UPPCB is as follows-

1- UPPCB has issued show cause notice vide letter no. H 80626/C-76/Ri@10-44/®104070/22
dated 02.09.2022 under section 33A of Water (Prevention and Control of Pollution)
Act, 1974. Copy is annexed as Annexure- 1.

2- The unit has submitted reply of above show cause notice on 30.11.2022. Considering
the reply of the unit, officials of RO, UPPCB, Moradabad carried out inspection on
01.12.2022.

3- During inspection dated 01-12-2022, it was found that the unit has dismantled the wood
fired furnaces and removed them from the unit. The unit has installed 02 gas fired
furnaces in which LPG is to be used as a fuel.

4- During inspection dated 01-12-2022, the unit has submitted Form-V issued by Nagar
Palika Parishad, Sambhal for the year 2022-23 in which the land use is registered as a
commercial land.

5- The unit vide letter dated 19-12-2022 submitted Notarized Affidavit related to closure
of the operation of the unit and also submitted that in future prior permission from the
concerning departments shall be obtained before the operation of the plant. Copy of
Notarized Affidavit dated 19-12-2022 is annexed as Annexure- 2.
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6 Considering the above Affidavit of the unit, officials of RO, UPPCB, Moradabad
inspected the unit on 19-12-2022 in which the operation of the unit was found closed,

Inspection Report dated 194122022 and Photographs taken during inspection is
annexed as Annexure - 3

7= The unit vide its earlier letter dated 25-10-2022 submitted that the aperation of the

sweet production is done only 5 10 6 days per month, Copy of letter dated 25-10-2022 is
annexed as Annexure- 4.

8- Considering the fact that the unit is a micro level unit, Green category unit and also
considering the fact that the unit is operated with an average of 6 days per month,
Environmental Compensation from the first inspection on dated 25-10-2022 to Jatest
inspection dated 19-12-2022 for total 35 defaulter days is calculated as below :
EC:PIXNXRXSXLE
PL: 30 (Green category)

N : 35 (Defaulter Days)

R:250

S 0.5 (Micro)

LE: }b

Therefore,

EC=30X35X250X0.5X1.0

EC=3750X 35

EC = 5000 X 35 (In any case EC shall be minimum Re. 5000/-)
EC = 1,75,000/- (Rs. One Lakh Seventy Five Thousand only)

9- Considering above facts, Notarized Affidavit submitted by the unit related to Closure of
the plant, inspection dated 19-12-2022 carried out by officials of RO, UPPCB,
Moradabad, UPPCB vide letter dated 17-01-2023 imposed Environmental
Compensation of Rs. 1,75,000/- (Rs. One Lakh Seventy Five Thousand only) against

the unit with direction that the operation of the plant shall remain closed. Copy of
Notice dated 17-01-2023 is annexed as Annexure-5.
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(G.C Arya) (Abhishek Tripathi)
Environment Engineer, Circle-7 Incharge, Circle-7
UPPCB UPPCB
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